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1
Mohammad Asif 
Bhatti

Suspended 
Director

NA
As per Reg. 

31A(1A)
                   1,69,113                                1,69,113  Unsecured Claim                               -   NA                   -   0%                     -                        -                        -                          -    NA 

Total                    1,69,113                                1,69,113                               -                       -                        -                        -                          -   

Name of the corporate debtor: Vyas Mercantile Private Limited;      Date of commencement of Liquidation: 21-07-2023 (Order Receipt Date: 21-07-2023);        List of creditors as on: 14-08-2023
List of other stakeholders, if any (other than financial creditors and operational creditors) (Amount in ₹)

Sr. No.
Name of 

Stakeholder
Identification 

No.

Details of claim received

Amount of 
contingent 

claim

Amount of 
any mutual 
dues, that 

may be set-
off

Amount of 
claim 

rejected

Amount of 
claim under 
verification

Remarks, if 
any

Category of
stakeholders
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